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@eCourts Services Mobile Application

Available on the
SUH © - P Google play (] App Store
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Aurangabad Maharashtra (1)
Marth West,Delhi (1)

‘Case Number
SrMo  Next/Disposal Date  Party Name

3 Case Numbser

SeMo  Mext/Disposal Date Party Namse:

i o SeMNo  Next/Disposal Date Party Name

1 4 Kishor Kesharji Sirsath

27-06-2017 Wi Vinod Vishwanath
Kadam

1 STATE Vs RAKESH

10-07-2017

Morth West,Delhi (1)

Cate Numbes
SrMo  Medt/Disposal Date Party Mame

STATE Ws ASHOK
KUMAR

23-06-2017
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